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1.3, 2063(H).—Fea 1T TLHT, T TTHT AT, 1956 (1956 FT 48) Ft 4T=T 3 F @S (F)
BT Wa orfeRat T TN Fd gU, TH AT F ATHAT TSI § GHIAT g A ardr &, e
q - ST TRTTEERTT,TeqAT &l foag® w7 # NH-139 (Old NH-98)) & .3t 0.000 & ¥t 9.053
(ARFEATETE-I3T HE- HTaTs (T24T) ¥ FAaI-UF) TF & Uloade Farsaay 4/6 o &1 § -
S, TE-TEATE, TIed U GATAT % (10 I AT 6 =qe9 (4), (5), (6) 3% (7) | FHeT: Ifeatea T,
FRret, ATehi ST AT | qeaieerd S AqaAT & wqed (3) &1 qeeqr=r wfare § FfAfEy gt & awwa &
ATAT o TTET (2) H Ifoaterd ATawTgy w1 I ATATHAH 6 Teavid qerq ATARTRAT F FHedl T [HodTa
T o T Tag T 9eH TIfere & T | GIiedd Fidl §
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WS- IETETE (TAT) T FAATO-TH) TF F TRrade FATSsiaT 4/6 o o fRaior s # -3ri Y
ST §CAAT TR STrar HX=T g Iy v | e

EATED qeH gaa T AT T ATH e T AT
e | s e 4 | F 6 7
1 2 3 |
5
1 ﬁ‘;;;i SRRl T - 7 - T 1 AT
R | S AT 1
o NH139 RIRLRES
(Old NH- 2 T
98) 3 ArEEr
FfFdro Tt 1 [
ERE:] P v
9.053 d=
3 MEW

[®T. . RW/PAT/NH139/Beur Jail more-Anishabad - Phulwari — AIIMS/LA/2025]
g HAE, Haas

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 9th May, 2025

S.0. 2063(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch design Km 0.000 to
Design Km 9.053 of land specified in the corresponding entry in column (3) of the said Schedule relating to state,
districts, taluk and villages mentioned in column (4), (5), (6) and (7) respectively of the said Schedule for land
Acquisition of Construction of 4/6 Lane Elevated flyover Corridor from Saristabad- Beur More- Anisabad (Patna) to
Phulwari-AlIMS from Km 0.00 to km. 9.053 on NH-139 (Old NH-98) ) for Construction, maintenance, management,
and operation in the State of BIHAR.

SCHEDULE

Land acquisition for Construction of 4/6 Lane Elevated flyover Corridor from Saristabad- Beur More-
Anisabad (Patna) to Phulwari-AIIMS from Km 0.00 to km. 9.053 on NH-139 (Old NH-98) in the State of

BIHAR.
Sl. CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 DLAO, |NH139 (Old | BIHAR | PATNA Danapur -CUM -Khagaul 1 Saidpura
Patna NH-98)
KMOTO Phulwari 1 Bhusaula Danapur

KM 9.053
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2 Phulwari

3 Nohsa

Patliputra 1 Chitkohra
2 Dhira Chak
3 Paharpur

[F. No. RW/PAT/NH139/Beur Jail more-Anishabad - Phulwari — AIIMS/LA/2025]
SHAIKH AMINKHAN, Director
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